CIRCULATION

PRAECIPE DETAILS

COURT ROOM - 46

CORAM- THE CHIEF JUSTICE AND SHRI SANDEEP MARNE, J.

DATE - 24/06/2025

AS| Circulation
Sr.No. oS CASE NO NAME OF ADVOCATE Grla:mted
or
1 AS WPST/19539/25 SARTHAK DIWAN 30/06/25
2 AS WPI7603/25 NILESH NAVALE FILE IA
3 AS WPI8179/25 SAYALI GUTTE 25/06/25
4 AS WP/5108/25 DESAI DESAI CARRIMJEE 30/06/25
5 AS WP/5194/25 SACHIN DEOKAR 01/07/25
6 AS WP/5195/25 SACHIN DEOKAR 01/07/25
7 AS WPI8266/25 ABHIJIT KULKARNI 30/06/25
8 AS WPI4547125 AJIT DILIP 30/06/25
9 AS WPI/2156/21 HUBAB SAYYED 14/07/125
10 AS PIL/95/24 MEENAZ KAKALIA 09/07/25
11 AS PIL/61/21 MEENAZ KAKALIA 22/07125
1A/4114/25
12 AS IN SUO MOTU PRERAK CHOUDHARY 03/07/25
PIL/3/23
I1A/9061/25
13 AS IN COMM. FIRST ARETE JURIS 30/06/25
APPEAL/18/25
14 (0133 WP(L)/16312/25 DHARAM & CO. 30/06/25
15 (0133 WPI/1513/25 A. R. BAMNE 01/07/25
16 (0133 WP/1514/25 A. R. BAMNE 01/07/25
17 (0133 WP(L)/12241/25 A. R. BAMNE 01/07/25
I1A(L)/16131/25
18 oS IN CO(IVI?I-\PLI15728I25 KHADSE LEGAL & ASSO 02/07/125
IA(L)/16120/25
19 oS IN CO(IVI}APLI15836[25 KHADSE LEGAL & ASSO 02/07125
1A/2619/25
20 (0133 IN COMM JAYAKAR & PARTNERS 01/07/25
APPEAL/50/25
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21

oS

IA(L)I4588124
IN COMM. APPEAL
(L)/21477/23
AIW CONNECTED
MATTERS

VASHI & VASHI

08/07/25

22

0S

IA(L)/4590/24
IN COMM. APPEAL
(L)/4123/24
AIW CONNECTED
MATTERS

VASHI & VASHI

08/07/25

23

oS

IA(L)/6915/23
IN ARBITRATON
APPEAL(L)/6818/23

KLS LEGAL

04/07/25

24

oS

PIL(ST)/10342/25

AKSHAY KAPADIA

04/07125

25

OS

PIL/6/22

OMKAR SHAIKH

22/07125

26

oS

IA(L)/6839/25
IN PIL/7/2009

ATMARAM PATADE

15/07125

27

0S

PIL/19/19

RAMAKANT PAWASKAR

15/07125

28

oS

IA(L)/18522/25
IN COMM.
APPEAL(L)/2660/23

SUMIT KATE

25/06/25

29

0S

IA(L)/17163/25
IN COMM.
APPEAL(L)/1475/21

SUMIT KATE

25/06/25

REJECTED CIRCULATION

30

0S

APPEAL/95/2010
IN SUIT/1116/1992

DRUPAD PATIL

NOT OUR
ASSIGNMENT
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